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■ ■•''Tnis, trie |0^ day or fiCteber, 2C03
!• Arun Sin^ Thakur son of Shri

H,S« ThaJoir, Aged 39 years, working
as Civilian Teshnlcal Instrixjtor in
1 TaT«R« 1 Signal Training C^txe,
Jabalpur (MP) GTI no, 14271503P.

2. C. Praj«ish Bhatia son of Shri
S,K, Bhatia,! Aged 40 years, working
as GTI in 1 T.T.R. l,i Signal Training
Centre, Jabalpur (M,P,),

f

3. sanjay Ecasad Sinha son of Shri
B.K, Erasad,^ Aged 35 years, working
as GTI, in 1 T.T,R„ 1, Signal ;
Training Centre, Jabalpur (W«P •) •

4* P#K, mndi son of Late Shri r,n,
Nandi, Aged 49 years, working as
GTI,! in 4 T,T,R« 1,; Signal Training
Centre^ Jabalpur (MP),

5* A,P, Rajwade son of Shri p,s.
Raj wade. Aged 48 years, working in
4 T#T,R, 1, Signal Training Centre
jabalpur (M,P,f, ^

6, s,ic, Ihatri son of Late Shri G jj.
Kiatri,! Aged 49 years,; working as
G.T.I, in 4 T.T.R.,1 1 Signal
Training Centre, Jabalpur (W.P.) .

?• S.K. Singh son of Shri Paihari
Sin^, Aged 39 years, working as •
^•^•1* in 4 T.T.R., l,i Signal
Training Centre, jabalpur (MP) . ... Applicants

(By Advocate - Shri Prashant Singh)

Y e g § ,U ,s

,1. Union of India,
through Secretary,
Ministry of Defence,
New Delhi.

Gontd. • • .4^**
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2. The signal-officer in chief
(SONC)

Director General of Signals
Army Headquarters

.new DELHI.

3. The .CoOTnaniant
1, Signal Training centre
Jabalpur (HP)• ,, Respondents

(By Advocate: Shri S.A.Dharmadhikari)

ORDER

By Anand Kumar Bhatt, Administrative Member:

The following reliefs have been sought

in the present oA:

"I. to issue a direction to the respondents
to forthwith provide 3 grade structures
for CTIs as per memo, dated 28.2.94
(Annexure a-8) and also provide
promotional avenues for CTIs to the
post of Asstt. Lecturer as per memo,
dated 21.13.85(Annexure A-7).

II.. to direct the respondents to place
the applicants on the pay scale of
Rs.5500-9000 which is equalent to
their counter parts in Polytechnic
Colleges and Central Oovt. Schools
Keeping in view the length of
service i.e. 16-25 years of the
applicants.

III. to direct the respondents to grant
relief No.2 to the applicants on
basis of established principle of law
i.e. "Equal Pay for Equal work",

original records pertainina
to the case of applicants.

V. to grant any other relief which may
deemed fit." ^

facts of the case are that the

applicants are working as civilian Technical

instructor (in short as •cri') i t.t.r^i signal
Applicant Ho.l has

K  ' M.SO. (Physics) and the other
applicants are B.sc. ah the applicants are

Cohtd.,..3/-

IV
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in the grade of Rs.4500-125-7000 and they have

been in the service of Respondent No.3 for the

period between 16 to 25 years. However, this is

an isolated post and they do not have any

promotional channels.

3, - The applicants have stated that

the nature of work of Lectuter, Assistant Lecturer

and GTI are similar in the sense^all of them

are providing technical training to the army

personnel. whereas the Vth Central Pay Commission

recommended the scale of Rs.5000-8000 for

Graduate Instructors, civilian Educati u Instructors

(Graduate in any discipline)^ applicants are

stagnating in the scale of Rs .4500-7000.

4, The applicants have stated that in the

Central Govt. schools there are 3 scales for

Primary school Teachers, x/nich are extracted belowj

«i) Primary School Teacher

(a) RS.4500-7000 - Initially
(B) Rs.SoOO-BOOO - After 8 years servi®e
(C) RS.5500-9000 - After 10 years service

11) Upper Division Teacher;

(A) Rs.5500-9000 - Initially
(B) RS .7500-12000 - After 8 years service
(C) Rs.8000-13500 - After 10 years servbe

111) Lecturers

(A) Rs.6^00-10500 - Initially
(B) rs.8000-13500 - After S years service
(C) Rs .10000-14500- After 10 years seivice

5. A proposal was prefered by Respondent No.2

that the post of Assistant Lecturers may be filled

50% by direct recruitment and 50% by promotion from

the grade of CTIs as' in the case of Civilian

Foreman of signal. However, Union Public service

Commission (in short as 'UPSC*) observed that

thece are two more scales between CTIs and Asstt.

Lecturers, and therefore, jump^ing of scales
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raay oot be possible to be

Therefore ft.  was suggested|to;'the „n.y Headquarters
O create a three grade structure, vl^., ,cTI, CTl-1

aud senf<fr CTI. The correspondence „ade between
Anny Headquarters and 1 STC and 2 STC are at
Annexure a-6, a-7 an/^ * q rrand a-8. However, no decision
has been taken on the issue as yet.

- In the oral submission, shrl Prashant
Singh, learned counsel for applioant, has reiterated
the above.

The respondents. In their reply, have
admitted that there is a stagnation in the
cadre of CTls, but they have ste^ea that
it was, known to the applicants at the time of
entry. The applicants are authorised to financial

upgradation on completion of 12 years and 24 years
of their service which is meant for such isolated
posts. such scheme is known as Assured Career

Progression scheme.

have tried to distinguish
between the qualifications for Assistant Lecturers
and CTIs.

9. In the additional reply, the respondents
have submitted that 1 STC had initiated the case

for providing promotion avenues to the CTIs to
the post of Assistant Lecturer in January, 1978.

However, UFSC observed that as there are two more

scales between the posts of CTI and Assistant

Lecturers, jumping of two scales^d^ not permissible.-
Contd....5/-
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After that on being asked by Army Headcruarters in

Deperaber, 1985, a proposal for creating a 3 Tier

structure for CTIs was-moved to Army Headguarters

in January, 1986. a fresh proposal was also

submitted 1 STC on 12.5.2001 to Army •

Headquarters. It has also been recommended that

the CTIs who have acquired Post Graduate Qualification

with minimum second Division oE<, equivalent

grade in the relevant subjects and are found to be "

Competent and willing to teach higher level

subjects to the proposed Diploma level and TER/tes

Class 1 Courses, have been recommended for a

monetary incentive of Rs.450/- per month. It was

also recommended the avenue of promotion of

CTIs who meet the quali-tattve requirements to the

post of Assistant Lecturers or even Lecturer may

also be considered.

10. have seen the pleadings and heard

the counsel on both the sides at some length.

•  A detailed propqsal^had been sent to

Army Headquarters by 1 sTC is at Annexure R-lii

attatohed to the additional return to the Rejoinder.
This proposal xxxjocxjoaxxx although in a very
general way, xxxxxxxxxxwocxxx """^including the
cadre of CTl in the regular promotion channel to
the post of Assistant Lecturer and Lecturer on their
acquiring the requisite educational and other

qualifiecations. The said letter dated 12,5,2001
(Annexure r-ih) also mentions that a case in this
regard is pending in the Tribunal,

Contd.....6/-
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In view of the foregoing discussion,
we feel that ends of Justice would be met if
the present OA is disposed with direction to
Respondents Ko.1 and ,2 to take a decision on
the said proposal sent by 1 STC on 12.5.2001
(Annexure R-Ill), „ithi„ 3 period of six months
from the date of receipt of a copy of this order.
It is also observed that as the proposal has
already been pending for more than two years
it would be appropriate for Respondents No.l and 2
to take a final decision within the aforesaid
stipulated period in accordance with rules.
we order accordingly. ' '

12. The OA is disposed of accordingly, no costs

(G . )
Judicial Member

/rao/

(ANAND KUMAR BHATT)
Administrative Member
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